
IN THE HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH
No CIVILII SB 7 DATED

T o

The Manager
The Tribune English

Chandigarh

Subject Publication of Court Notices in the Newspaper
RSA of 3463 of 2016

Lachini Devi throughLrs and ors
I

Petitioners
Versus

Kumar and
ors Respondents

Sir

I am directedto forwardherewiththe in
duplicateforpublicationin the

dailyThe Tribune Englishnewspaper requestyou to

0 Publish at once in the earliest issue of your newspaper before
20042022 Actual the date fixed for the hearing

0 Send one copyof the containingthe printednotice indicated
in the red ink to the addresseeunderpostalcerticates and

0 Send one copy of the newspaper to this Court togetherwith postal
certicates referredto in para2

The necessarypublicationexpenses are beingdepositedpersonally

Yours faithilly

CivilII



IN THE HIGH COURT OF PUNIABAND HARYANA AT CHANDIGARH

PetitionAppealUs 151 CPC and other relevant provisionofCPC

To

No 1 Krishan Kumar son of Shri Ram Dhan resident
of Karnal

In the above titled petitionappealthe could not be
served in ordinaryprocess It is ordered that the should

appealin person or throughcounsel on 20042022 at 10 AM Sharp
C

For details logonto mwhighcourtchdgovin

NOT TO BE PUBLISHED IN NEWSPAPER

The above Court notice is forwarded to the ManagerThe Tribune for publication
and necessary complianceCopyofthe publicationbe sent to this Court before the next

dateofliearingie 20042022

Publication chargeswill be paiddepositedbythe bearer ofthis letter

J53
Supeinten ant RSA

For RegistrarIudicial
Punjaband HaryanaHighCourt


